
1 /128955/2022 

Time Bound  
Court Matter 

HP STATE POLLUTION CONTROL BOARD, 
BELOW BCS, PHASE-III, NEW SHIMLA 

No. HPPCB/ OA No. 31/2022 1- 
Dated: j'w Ott, 

From: 	 The Member Secretary 

To 
he Registrar General, 

Flonible National Green Tribunal, Copernicus Marg, 
New Delhi 

Subject:- Compliance of order dated 31-01-2022 
passed in OA No. 31/2022 titled Rajinder 
Singh-Ws State of HP & Ors. 

Sir, 
Kindly refer to the afore-cited matter wherein the 

applicant alleged dumping of muck and chocking of barsati Naha by 

Sh. Dhani Ram Rio. village Himmatpur Dabli, Solan causing damage 

to the agricultural land /crops of the applicant and Hon'ble NGT vide 

order dated 31-1-2022 passed the following directions:- 

	3. Having regard to the seriousness of the 

allegations, we form a joint committee of State PCB, Department of 

Irrigation & Flood Control, State of Himachal Pradesh and District 

Magistrate, Solan, Himachal Pradesh to look into the grievance. The 

State PCB will be the Nodal agency for coordination and compliance. 

The joint Committee may meet within one month and undertake site 

visit and look into the grievance. Factual and action taken report may 

be furnished within three months before the Ld. Registrar General, 

NGT, Delhi by e-mail at judicial-ngt@gov.in  preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF 

and, if necessary, he may put the matter before the Bench for 

necessary directions. The application stands disposed of 	 
In compliance to afore-cited order dated 31-01-022, 

the Joint Committee comprising of Sub-Divisional Magistrate Solan, 

Executive Engineer; HP Jal Shakti Vibhag Solan, Assistant 

Environmental Engineer, HPSPCB Parwanoo inspected the site on 17-
3-2022 alongwith Up-Pradhan (Gram Panchayat Chewa) and village 

Revenue Officer, Barog and the complainant The copy of detailed 
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joint report received from the Deputy Commissioner Solan is annexed 
as Annexure-A which may kindly be placed on record please. 

(Encl, as above) 
Signed by Apootv Devgan 
Date: 12-04-2022 15:58:35 

Apoorv Devgan (lAS) 
Member Secretary 

HPSPCB Shimla 
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No. Acctts.(LFA)O.A. No. 31/2022- 4,4ggl1  
OFFICE OF THE DEPUTY COMMISSIONER, DISTRICT SOLAN, H.P.  

Date:- 
To 

The Member Secretary, 
HP State Pollution Control Board, Shimla. 

Subject:- 	 Joint Inspection report in compliance of order dated 
31.01.2022 passed by the Hon'ble NGT in OA No. 31/2022 
titled Rajinder Singh versus State of HP and ors. 

Sir, 
Kindly refer to your office letter number PCB/ (DL-310)/ OA 

No. 31/2022-16247-50 dated 10.02.2022 on the subject cited above. 

In this regard, joint inspection was conducted on 17.03.2022 

under the Chairmanship of Sub-Divisional Magistrate on behalf of undersigned 

along with other committee members with regard to the illegal dumping of muck 

and filling up and choking of Barsati Nallah by one Shri Dhani Ram R/o Village 

Himmatpur Dabli, District Solan. 

,,Following outcome has been found during the visit at the site:- 

Shri Dhani Ram R/o Village Himmatpur Dabli had dumped the muck 

generated from the construction work of link road from PWD road to his own 

house at his own land which is adjacent to Barsati Nallah. Some portion of 

the muck rolled down to the said Nallah which was removed by Shri Dhani 

Ram as per the site inspection report submitted by Panchayat Pradhan 

Chewa dated 21.06.2021. 

2. The bank of Nallah was reclaimed by Shri Dhani Ram in June 2021 with 

reference to the directions issued by the department concerned. Further Shri 

Dhani Ram also provided protection wall at the place where link road is 

connected to PWD road and plantation activity was also carried out for 

stabilization of loose soil. No road width was found affected during the 

course of inspection. 

3. Flow path of the Nallah was not found choked. 

4. Muck and debris was not found in the agriculture land and no traces of 

flooding to the mentioned agriculture land was observed and the same was 

verified from the owner of the adjacent agriculture land, Village Revenue 

Officer and from local Panchayat representatives who were present during 

the course of the inspection. 

The copy of joint inspection report is being sent herewith for your kind information 

and further necessary action. 

Yours faithfully, 

(Kriti a Kulhari) IAS, 
Deputy Commissioner, 
Solan, Distt. Solan, HP. 
Phone No. 01792-220656 
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To, 

e teputy Commissi 
Solan, 'District Solan 

adam, 
Please refer to your office letter No. Acctts.(LFA) A No. 3i/2022 

38170 dated 2L022022, on the subject cited abtve. 

In tI is context, it is submitted that a joint inspection was conducted on 
ated 17.032022 under the chairmanship of u dersigned. Please fins enclosed 

herewith the details inspection report along with photographs for your md perusal 
and necessary actio please. 

End's: As above. 
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SC17- 6, 7, 8, Sec-4, Parwanoo, Distt. Solon (RP.) 173220 
Telefax- 01792-234081, Website: httu7hppcb.nie.ini 

No. PCB/R0 Pwn/Complaint File/2021- 
	k_k 	

Dated: 176,  

The Sub Divisional Magistrate, 

Dist. Solan H.P. 

S *et; 
	

Joint inspection report 
	

iplia ee of Order datei 31.11.2022 passe 
by the ion'bleN 'T 

	
A No. 31/2022 titled Rajinder Singh Ws 

HIPO 	trs. thereof 

Sir, 

This is in reference to letter received form worthy Deputy Commissioner Solan 

vide letter No. Acctts. (LFA)0.A. No. 31/2022-38170 dated 21.02.2022. In this context. the 

.joint ins'pection of the site was conducted on dated 17.03.2022 and inspection report is 

enclosed herewith for kind reference and further necessary action please. 

Submitted for favor of kind information please. 

cis: As A ove 
	 Yours Faithfully.>  

41k,  
Er. I radeep ioudgil 

Astt. 1nvirolmental Engineer 

HI S PCB Parwanoo 
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P. State Pollution Control oard, 10,  

Pradhan Chewa dated 21.06.2021 (C y • f re S 

p. ot 

JQjjJpecti  t Jrt 

This is in reference to the order dated 31.012022 passed by the Hon'hie NGT in above cited 

matter, related to illegal dumping of muck and filling up and choking of tarsati Nallah by 

one Sh. hani 

 

am Rio village immatpur Dabli, 

  

!' It istt. Solan, H.P. causing damage to the 

 

    

agriculture land and crops of the applicant. In this regard a three-member Joint Committee 

was constituted by the  on'bie NGT comprising  

!strict Magistrate Solan, Further the Department of Irrigation and Flood Control, H.P. and 

site was inspected by the committee constituted by District 1 agistrate Solan under the 

Chairmanship of the undersigned on dated 17th  \ larch 2022 along with other stakeholders as 

directed by the Cstrict Magistrate Solan vide letter No. A\ cctts. (1_,FA)O.A. No. 31/2022-38170 

dated 21.02,2022 (Annextu e-1). All the committee members were present on the spot along 

with the complainant, Village Revenue Officer, and representatives of Gram Panchayat 

Chewa. (C y of atten 

 

a s eet att A ex re-II) * 

 

The detailed inspection of the site under reference was conducted and it was observed 

that Sh Dhani Ram /0 Vill. immatpur Dahill had umped the muck generated from the 

construction work of link road from PW It road to his own house at his own land which is 

 

adjacent to Barsati Nallah. Some portion of the muck rolled down to the said Nallah which 

was removed by Sh. hani Ram as per the site inspection report submitted by Pancha-,-at 

t tt che Annex 

The bank of the Nallah was reclaimed by Sh. Dhani Ram in June 2021 wlth reference 

to the directions issued by the department concerned. Further Sh. Dhani Ram also provided 

protection wall at the place where link road is connected to FWD road & plantation activity 

was also carried out for stabilization of loose soil. 

The site was also inspected by H SPC't on dated 22.06.2021 and dumping activities 1' 

were verified and also some reclamation work done at the site was also found. During 

inspection the flow path of the Nallah was ot found obstructed. owever 1 I, PSPCB had 

issued directions to all the agencies concerned to take appropriate actions ( 

the site te 22. 6.2021 is att 

 

ed ,itexure-TIV). 1"ati 

 

The committee constituted by :istrict Magistrate Solan inspected the - on dated 

21.02,2022 and following observations were made: 
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i. Site where muck generated from construction of link road was found cleared and also 

protection work in form of retaining wall has also been provided. No road width was found 

affected during the course of inspection ( h ttogr 

Flow path of the Nallah was not found choked. ( 

tick and debris was not found i i the agriculture land and no traces of flooding to the 

mentioned a I" culture land was observed and the same was verified from the owner of the 
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adjacent agriculture land, Village evenue Officer and from local Panchayat Representatives 11̀  
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Date:- 	a 0  LQ  

The Sub-Divisional Magistrate, 
Solan, District Solan, HP. 

FF1 

To 

Sir, 
On the above noted subject, I am to invite your kind attention 

towards the letter nuiriber PCBRDL-310)/0A No. 31/2022-16247-50 dated 

10.02.2022 as received from the Member Secretary, HP State Pollution Control 

Board, Shimla along with the copy of order dated 31.01.2022 passed by the Hon'ble 

NOT in the Original Application No. 31/2022 w.r.t. the illegal dumping of muck and 

filling up /chocking of barsati Nallas by Shri Dhani Ram Rio Village Himmatpur 

Dabli, Solan. it is causing damage to the agricultural land and crops of the 

applicants, 

In this regard, the Hon'ble NOT vide its order dated 31.01.2022, has 

formed a Joint Committee of State PCB, Department of irrigation and Flood .Control,. 

State of HP and District Magistrate, Solan to look into the _grievance. The State PCB 

will be the Nodal Agency for coordination and compliance. The Joint Committee may 

meet within one month and undertake site visit and look into the grievance. Factual 

and action taken report may be .furnished within three months before Honble NOT, 

In this regard„ Regional Officer, HPSPCB, .Pa.rwanoo has - been 

nominated as representative of the HPSPC13 in the site inspection of Joint Committee 

and the undersigned has been requested to fix an early date .of this purpose. 

Therefore, you are directed, to represent this office for this purpose 

an:d submit joint inspection report within 20 days so that the same could be sent to 

the State Pollution Control Board, Shimla for further necessary action in this regard. 

Yours faithfully., 

(Kriti I 

st. No. a  
y to the ff*ibcw 

The Member Secretary, 1-1P State Pollution Control Board,, Shimla for 
information please. 
The S`uperintending Enginoer, JR! Shakti Vibhag, Solan to appoint his 
representative with SDK Solan for this purpose. 

111  
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Phone No. 01792-220656' 

2. 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

13/23



Annexure-II 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

14/23



Annexure-III  

,....41.,..4141 	f) 
, 

44,14 471.0 	4!Ar.4..ecel 
fersexT UT".7441 4 w.---Teiro 	 arVITIE  

- 	 -*/ 
zr 	icird arne ti's a l'ia,trr liWrZT 	trc1,41. 

1‘4.474" 
Viat5r41 	r3trZir ern v:Aare 	fAve-4,11. airorfet 
.arZi ;A:Yez 	-;:,-Xeret   zysni- :3rra-vz t e.rt -‘-,vratar 
wr 	1 Zratlit,Cfsi kVAMTi 	 5.rof w5-10- 	witiitinct 

-avilfwa- .wririci 	 'Ana 

‘vf-reterre,4 
VarRairri,w as.4-01 -camrir4T 
,a414. ET 

eA-s,ro vr ;.27 	'47Yrrert 
,,zeo 	t 

• 

Chr4.1111. 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

15/23



ia..1 1 	m t 

11:401- 	 t 	1 . 	t :4114,11 -  : t5j :.• 

I t4 

izt,":4)stik,  

ic•wagier 	 Ti ;- A  4 

IINTV-orr .'*.411:r,f;*1)-4•51' 	 114re;5ur i1I4' 	I 	2r 	I  

-40:7Te 	 - 1,:;-.4 1  

	

. -çI 	'44 	rwittliteir 	 .01t 1-3-4.'itrAvt. • 	I t 	1.i d ..  
*T2437-ft 	 I :4'1 	IRVir;A:f : 	 .7-1'. .!:54:A.  .7447-.01reett.1.7:tyt i4r7,-- F..' 

	

irJ 	- ft 	7:4 441 	-111: 41'1 . 	f , 

, 	:04I 	hT1I' 7 :1414.1V.:01 	 '40.1.:ft4  
• " 	• 	 • 	,; . 

" .441 4'0144  LI *.ir. 	 'erit 3f1 4c 	 i1 	I fl , 	et. 	4 A 4,4 

•Oif,T 1111,011 ut: 	 :left4 	ULrT   
. 	 44,1"' 	 t 	. • 	 •• 	 .• • ; 	. 

. 	 , 

rtyri 	.4,',rzt 	14.1 ; 4444-  • • . 	o  
4  .. 	, 

	

wirIPArl fel 	.rTI vra 	. Wet- 	 t 	 .124.w04 	 tots 	 //kilt -txt • . 	: 	 . 
tZrsiiii;$ Ir 	,1ri oft 1.4r4,4*.v.- 	 . 	 vci v 	.444 
434Wei flita*.to 	 z7:4 410.t0r 	5ri-4;tere'llt";,,t 	,rZ5 	 44;1 	00 .2. t 
i,14. 	t• 	ZSIFS 	XTEMIT valrfrct 	 T tiftS4 tssaii-t 	 t et.  i 	.:141 

11 	 1 

- 

-1.4per'ftt ;10.44ffiri.44 

.0 

 

54S5 	PI 

. 	. 	. 	. 	. 	• 	. 	 . 
• TA,. 

, 

"0410,11!.:4 J4I S 1' 	: 	 2Ae;.;4 	-. S'•• 

f.rerff 	.I 	
t. 

Annexure-1111 

— 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

16/23



..;:• cy., %Trot 

; 

Trrdi 

ff 0 II - 

r , 4'1)  ;711 

71,Tei 113f, 

Fftr t1 CART 107/153 Cr,,P C - 
KiT9TarTi* 

7/15  

116(3) 0ITC,R30 I0,Q31--.;:;4• • 

1171 *IF .0 .2#i I 44-Ar 

FLIT 4,  

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

17/23



Fq0 7;4'. rff 
. 	. 

0 1 

c-Tzri 	 Trio' 

Tfr, R1k krgm-a 	irkir -E2:CITT 1 

75 I 07,1 50 Zz-0-91070 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

18/23



ki di I 1:-T, , 
, 

, 
AEE, RP. STATE POLLUTION CON-TROL BOARD 

REGIONAL OFFICE PARWANOO, SEC-4 

DISTT. SOALN (1-1.P.) 

             

cik 1

- 

     

3 23 ij 

  

712 

  

 

' 

        

           

Titirj?,:z-Tr 

	

-45 *14 # 	 311-44) 4iTzik9T-1-  ft4.51R4d1-1 Vg41.  

3 82 3  6 	1T 	S27/2I)21  laff qI-9T 	-,A. ft9"i-45-  24/07/2021 

3i-r-qp41- 	 vitd- 	"f"Tit 'aTra(W 	 AS1 -qM 

fOr-crEF qw-dt 
,3-R2H-T qH 11-9.  ASI i TINT -ab—drardTTT fFW 3ftf4 -69{FT T  fft WETT 

-1- 1-R-1-1:1-  1 st 	-&R:f f 	TIN fOlTdEF TO-ei 

	

fr 	RTJT  1T 	1 ITFft 	111 1M-  4:4 	-et TiP 	\fwvc1- 
*ITEM 	 -itei51- 	LitiFfalft afT4. 	u41.- Tg 

. i'ff45;-T, 	ard 

	

TTT 	 'NWT—  Zia 4;Eft 	? f RTW dt iT1i cTTifd (45T dT 

1.-11TREr 	4174 	 WZ-  Tfc15-dT -dzfr 41-Wf 

1-11: 3RITF-IP1 /44(3-1-  'Z-71-4)Q t 1 

--;41I 	 1 T0 a LIk11d cR11TiViiTf fl).N5-gki 

UM 107/150 Cr.P.0 ATT-R 	TITT-itg 1V1 M1 (11KiTT 11 LIT \)# 

	

3-Fej: ft-4) diLickfqRTff JR f45-En- 	-&ff - t 

f'it taf # Ord t 

TraTif 
'T 

C r. 

  

( ) Kitrq. 	- 1 

(2) ,3-1,Wd-  {Ictudt4 	1zit 

(3) 01-41-11fa 	WT 107/150 Cr.P.C- 1 T45- 

(4) a1H - 1 -4 

Rs. 	a ram pur 

Distt S,an tH PA. 

PCB-E007/9/2022-LEGAL SECTION-STATE POLLUTION CONTROL BOARD
465566/2022/LEGAL SECTION

19/23



Open Flow path and no obstruction in flow path 

Muck from construction of link road. Open Flow path and no obstruction in flow path 

An exure-IV 

Photographs of June-2021 At the time of complaint received  
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Photograph P/4 Photograph P/3  

Photograph P/6 Photograph P/5  

Photographs of Present Status. During the course of inspection Dated 17.03.2022  
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